
आयकर अपीलीय  अिधकरण “बी” Ɋायपीठ पुणेमŐ। 
IN THE INCOME TAX APPELLATE TRIBUNAL “B” 

BENCH, PUNE 
 

BEFORE SHRI S.S.GODARA, JUDICIAL MEMBER 
AND DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER 

 

आयकरअपीलसं. / ITA No.1614/PUN/2019 
िनधाᭅरणवषᭅ / Assessment Year : 2008-09 

Pandurang Nivrutti Sakhare, 
Hinjewadi, Mulshi, Pune – 
411057. 
PAN:  DLVPS 8233 Q 

 
Vs 

The Income Tax Officer, 
Ward-2(4), Pune. 

Appellant/ Assessee  Respondent / Revenue 
   

Assessee  by None. 
Revenue by Shri M.G.Jasnani – DR 
Date of hearing 19/07/2022 
Date of pronouncement 22/07/2022 

 

आदशे/ ORDER 
 

PER DR. DIPAK P. RIPOTE, AM: 
 

This appeal in ITA No.1614/PUN/2019 is a Duplicate Appeal.  

The assessee has already filed Appeal No.967/PUN/2019 against the 

ld.CIT(A) order dated 06.03.2019 emanating from Assessing 

Officer’s order under section 143(3) r.w.s 147 of the Act dated 

23.03.2016.  The said Appeal No.967/PUN/2019 has been withdrawn 

by the assessee as assessee has availed benefit of direct tax Vivad se 

Viswas Scheme-2020 for the impugned year.  Since the said appeal 

i.e.ITA No.1614/PUN/2019 is also against the ld.CIT(A)’s order 

dated 05.03.2019 arising out of assessment order under section 143 

r.w.s 147 of the Act dated 23.03.2016, it is dismissed as duplicate 

appeal. 



 
ITA No.1614/PUN/2019 for A.Y. 2008-09 

Pandurang Nivrutti Sakhare Vs. ITO, Ward-2(4), Pune  [A] 
 
 

 

 2

2. On the other hand the learned Departmental Representative 

(DR) submits that he has no objection, if the appeal of the assessee is 

dismissed as withdrawn. 

 
3. In the result, the appeal filed by the Assessee stands dismissed. 

 Order pronounced in the open Court on 22nd July, 2022. 
 
 

      Sd/-       Sd/- 
      (S.S.GODARA)        (DR. DIPAK P. RIPOTE)                 
JUDICIAL MEMBER            ACCOUNTANT MEMBER             
 
पुण े/ Pune; ᳰदनांक / Dated :  22nd July, 2022/ SGR* 
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